aeniie. 8
aclarat e 100 S - 206

Year. . anlnetineen
% L Alsona. feaween. ., .fé/aa,/gmqmre of M&_.xgmmt.x@,m
1960....i e rrnre | YeAFS, belonging o %X\‘\&kﬁ\ﬁ%}\g\ﬁﬁl\\l(ﬁb\ﬁﬁ Eim‘ﬂ\a
service and presently working as \l‘ﬁClt\F\%%\%ltC\Yt
give herein below the details of the assets (immovable, movable, bank balance, etc.) of
myself, my spouse and dependants*:
A.  Detalls of movable assets

— 1, \2t (Assets in joint name indicating the extent of jaint ownership will also have to be
15%e given)

Sr. Description Seif Spouse | Dependant-1 | Dependant-2 | Dependant-3 |
--H?- : Name(S) Name Name _Etc. Name
o o T B 7 T RN |
(i} | Deposits in :

Banks, Financial | ¢ ¢
Institutions And

Non-Banking &o;ocqh ‘21"593/' b L

Financial
Companies

(i) | Bonds,
SR N ue e b
companies DL WAL

(v} | Other financial
institutions,

- 1t S AN N R YT R
Policies, etc ]

(v) | Motor Vehicies -
e st R B N T S NS

(vi) | Jewellery (give
details of Gl

weight and Ao ggeam WY :
i . Silvess N Lo | ar

(vii} | Other assets, - .\\\\ .

; such as values

of claims / M NN Wk
interests
Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange In respect of listed companies and as per books in the case of non listed
companies should be given.

* Dependant here means a person substantially dependent on the income of the
employee. .
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B.

Retails of Immovable assels
[Note: Properties in joint ownership indicating the extent of joint ownership will

also have to be indicated]

Sr.
.o,

Description Self

g ot oo 5

1

Nema(S) Name

Dependant-3
_Etc. Name

(i)

Agricultural Land

~ Location(s)

- Survey number(s)

- Extent (Total
measurement)
-Current market value

NiL

oty g R\ R G

(i)

Non-Agricultural Land
- Location(s)

- Survey number(s)

- Extent (Total
measurement)
-Current market value

L

TAL E MW

L

(i)

Bulldings (Commercial
and residential)
Location(s)

- Survey /door .
number(s)

- Extent (Total
measurement)

- Current market
value

N

MG T

N\

(v)

| number(s)

- Current market

Houses / Apartments,
etc, 1

= Location(s}

- Survey /door

- Extent (Total
measurement)

value

N

N | nL

L

(v)

 Others (such as

N

interest in property)

NL WAL

NAL

(2)

1 give herein below the details of my liabilities / overdues to public financial
institutions and government dues:-

- [Note : Piease glve separate details for each item)

Sr.
Ne.

Description

Name & address of Bank /
MWG) /
'S

-

(i} Loans from Banks

s

NAL

(i) Loans from financial
institutions

N\L

N\L-

(iil) Government Dues:

{a) dues to departments
dealing with government
accommadation :

N\L

N

(b) dues to departments
dealing with supply of
_water

ML

N

{c) dues to departments
dealing with supply of
electricity

N

WAL

. Eﬁ(%bﬂv\a\ khﬁ@eg_\/\
\-02:248



d) dues to departments
| Sl s siaphores. NIL BUE

(e) dues to departments

deali ith g |

e e ML AN
aircraft and helicopters) :

(f) Other dues, If any N N\

(b) (i) Income Tax including
surcharge [Also indicate
the assessment year upto B N
which Income Tax Return ‘
filed. Give also Permanent

| Account Number (PANY]  |EAT P TAT185¢C (]

(i) Wealth Tax [Also

indicate the assessment
year upto which Wea:t‘; N\\" N\L
Tax return filed.] "
{it) Sales Tax [Only in
case of 9iwprie[tnrv i L N L
usiness
[(iv) Property Tax , T LT
C.  Bscsonal Detail
GRE/CPE/PRAN Mo, - WO Z100Q% 000 |
Gender :- Ej::l (M/F)
i i 3 Vo 0|1V 199 |3 | (commmy
Class/Group - @ s
Sou © [(aaleFon, Bihas legeldive Assery ]

{Full Name e.g. B.A.S.-Bihar Administrative Service,
B.S.S.- Blhar Secretariat Service etc.)

Home District = %’ﬂb\'@\"\%@\
I hereby declare that the above details are true to the best of my

knowledge and belief,
Signature %’QP@SWQ—Q@
. Name of Employee: A?SAN\\PEP\NEU\\
Piaoe\ﬁcdﬁm {)eslgnation\}"sé\"-\.p\ﬁ%\%’kqnt
Date:, \B:0.2: 26 Departmentr\)mmfﬁb‘sa AFfN’G%
Note: Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)
in prescribed format,

S&&i‘g‘ e Peg@eay
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